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(vii) Need to resettle the peasant jfami-
lies affected by construdtion of Kallada
Dam in Kerala.

AUGUS

SHRI P. K. KODIYAN (ADOOR) -
Sir, under rule 377, 1 wish to draw the
attention of the hon. Minister of Agri-
culiure to the following matter of urgent
public importance with the hope that he
would take immediate action thereon.

Kallada irrigation project ig one of the
major irrigation projects of Kerala. The
main dam of the project, the
Dam, is being constructed at I'henmala in
my constituency and is nearing comple-
tion. Nearly 200 peasant families who
are living in the catchment area of the
project have to be resettled.

The Kerala Government has decided to
vrovide the peasants with alternative land
in Kulathupuzha village i Pathanapuram
taluk. After a scries of conferences held
to discuss the settlement problem, it was
finally decided to allot ncarly 350 acres
of land to the peasants to be evicted from
the catchment areas. It was also decided
that these 350 acres of lang would be
taken from 10,000 acres of forest land
allotted for oil palm planatation. Most of
this forest land was already cleared.

In spite of this firm decision, the pea-
santg are now told that the Government
of India's clearance is needed for imple-
menting this decision. I urnderstood that
the State Government has already sought
the Centre’s clearance for settlement of
the peasants on the above-mentioned land.

The peasants are very much upset and
worried over the uncertainty of their {u~

ture due to the delay in assignment of

land to them. I would rcquest the hon.
Minister to kindly give apprcval to the
proposal of the State Goverument, so that
the peasants are settlej as scon as they
are evicted from the catchment area,

Kallada .
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(viii) Development of Pilibhit and Pu-

wayan Tehsil of Shahjhanpur district

in Uttar Pradesh.
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(ix) Need to imiroduce high speed small
ships on Konkan service of Mogul
lines.

MR. DEPUTY-SPEAKER : Shri Bapu-
saheb Parulekar., He wil be followéd by
Shri Somnath Chatterjee. He will ba the
last speaker for today.



